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ECREISE
(= %)

e fawett, 11 S, 2025
ar.#1.1. 384(31).—FE OLER, T 9IS Af=ared sneqfertos qar Ao, 2021 % 7w 19 F &y
afed RaH 9 & AqEl §, I HATAT § Lol A1 Fardd Aeeio qar Temd FTHa ATawrT =g,
2021 T FTET FeA & (o0 Meferad @ a9 §, Tarq—

1. ()= fafaTst &1 dfer 9/ 3T @9 @d e gtearag rgieus qar, T4 #Harige
FfeaRTT (Fertea) fafaam, 2025 2
(2) T TISTIS § IeTeh STHTA ol JTLE T T g
2. TS TS AI=ATAT I HaT T FHG Arereprd fafaaw, 2021 % @fFaw 2 7§ [aferfaa
T T FTFATT AT ST, i —
‘o o ST 97 a9 AT SIHITed HaT aTel 9T AT TATH §&AT § 39ed 7 g, qaf as T
st otz s weme st afea F I & =9 av ft w6 [t Jar aro Fafaa st e
H AW o9 a9 hf Fatad qar atvg yore s af=a % I § oM, off st & forg o g’

[T, &. T3MTT-1/2023/11/1]
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15 |1, 2021 ZTT TTTra 3 I oy

MINISTRY OF RAILWAYS
(Railway Board)
NOTIFICATION

New Delhi, the 11th June, 2025

G.S.R. 384(E).—In pursuance of rule 9 read with rule 19 of the Railway Board Secretariat Stenographers'
Service Rules, 2021, the Central Government in the Ministry of Railways hereby makes the following regulations to
amend the Railway Board Secretariat Stenographers' Service Principal Staff Officer Regulations 2021, namely:—

1. (1) These regulations may be called the Railway Board Secretariat Stenographers' Service Principal Staff
Officer (Amendment) Regulations, 2025.
(2) They shall come into force on the date of their publication in the Official Gazette.

2. In the Railway Board Secretariat Stenographers' Service Principal Staff Officer Regulations, 2021, in

regulation 2, the following proviso shall be inserted, namely:—

“Provided that where sufficient number of eligible officers with five years’ approved service are not
available, regular officers with ten years combined regular service in the grade of Senior Principal Private
Secretary and Principal Private Secretary out of which minimum three years regular service shall be in the
grade of Senior Principal Private Secretary shall also be eligible for promotion.”

[F. No. ERB-1/2023/11/1]
V.S. DAHIYA, Jt. Secy. (Gazetted)

Note: The Railway Board Secretariat Stenographers' Service Principal Staff Officer Regulations, 2021 were published
vide number G.S.R. 178(E) dated the 15" March, 2021.
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